FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S BEEMED PHARMA SOLUTIONS PRIVATE

LIMITED

L.

NAME OF CORPORATE PERSON

M/S BEEMED PHARMA SOLUTIONS PRIVATE
LIMITED

DATE OF INCORPORATION OF CORPORATE
PERSON

29/01/2019

AUTHORITY UNDER WHICH THE CORPORATE
PERSON IS INCORPORATED/REGISTERED

Registrar of Companies, Delhi

CORPORATE IDENTITY NUMBER / LIMITED
LIABILITYIDENTITY NUMBER OF CORPORATE
PERSON

U51909DL2019PTC345173

ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

E-596, 4th Floor, Daani Plaza, Sector 7,
Harijan Basti, Dwarka, Delhi, India - 110045

LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

19/08/2025

7.| NAME, ADDRESS, EMAIL  ADDRESS, | Mr. Dharmendra Kumar
TELEPHONE NUMBERAND THE | kumar36@hotmail.com;
REGISTRATION NUMBER OF THE | beemedpharmasolutions02vi@gmail.com
LIQUIDATOR 9973603517
30, Tower 1, Supreme Enclave, Mayur Vihar
Phase 1, New Delhi, National Capital Territory
of Delhi , 110091
IBBI/IPA-003/1P-N00112/ 2017-2018/11264
8.| LAST DATE FOR SUBMISSION OF CLAIMS 18/09/2025

Notice is hereby given that M/s Beemed Pharma Solutions Private Limited has commenced
voluntary liquidation on 19/08/2025.

The stakeholders of M/s Beemed Pharma Solutions Private Limited are hereby called upon to submit
proof of their claims, on or before 18/09/2025, to the liquidator at the address mentioned against
item 7.

The financial creditor shall submit their proofs of claim by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

IBBI/IPA-003/
IP-N00O112/
2017-18/

Date: 24/08/2025

Place: New Delhi




SUNDAY, AUGUST 24, 2025 WWW.FINANCIALEXPRESS.COM

FE SUNDAY

: : ! Y HINDUJA HOUSING FlHﬂHEE LIMITED
Registered Office: HOFL Bank House, FORM A FORM A M Reqistered office al 27-A, Deveioped bodusirial Eslate, Guindy,

£} HDFC BANK | .
b Senapali Bapal Marg, Lower Parsd (West), PUBLIC ANNOUNCEMENT PUBLIC ANNOUNCEMENT |mu$|m3 FuﬂmnE Chennai - 604 032, Tamil Radu. E-mail : suction(Ghindupahsusingfi
2 ' | gfinance.com
We understand your word Mumbai - 400 (113 and having one of He pfics. a8 (Regufation 14 of the Insofvency and Bankrupdoy Qoard of india fRegulabion 14 of the Insaleéney g Bankrupley Bodrd af Indid __Comtact Ho: Aren Mehan ﬁl'l-il'l'ﬂi BB00GSEYYE | Shweta Anand - BOTGEA043T

Redail Fortfolic Management at HOFC Bank Ltd; 15t Floor, [-Think Techno Campus, [Woluntary Liguidation Process) Regulations, 2017) (Volurdary Liguidation Process) Regulations, 2017) | (B aeie s d TR e 1= S et perty) Wheruas te undersigned being the

LY
Kanjurmarg (East) Mumbai - 400042 Alfhorzed Officer of the HINDUJA HOUSING FINMANCE LIMITED under Securtization and
SALE IITIﬂ H ' ﬂ'TlE FOR FOR THE ATTENTION OF THE STAKEHOLDERS OF FOR THE ATTENTION OF THE STAKEHOLDERS OF Recanstruction of Bnancial Assets ard Enforcernest af Secunfy Inerest Act, 2002 (Mo, 3 of 2002} andin
M/5 BEEMED PHARMA SOLUTIONS PRIVATE LIMITED M/ 5 LIFECRAFT HEALTHCARE PRIVATE LIMITED
SALE OF SECURITIES PLEDGED TO HDFC BANK LTD. .

exercise of powers comferred under section 13{12) read with Rule 3 of the Securfty Inherest
(Enforcement} Rufes, 2002 Issued a demand notice was issusd on the dales mentioned against ach
account and stated heremnafter cafling upon the barmower Mereinafier the bormower and guarantors arg

T8 T OO SEVONRE (1 BIOES DR W0, (R0 DTG 00 DR S | | e o L | [ b [ TERR DOPORITE RERRUIT | S HESAE T U TR RN calieciively relered o as the "tte Borowers”) 1o repay the amount within 60 days from te date of receipd
regarding the sale of securities pledged to the Bank. for availing credit facilibes in the 1 | PRIVATE LIMITED , LIMITED of said notice. The boerowars having Babed 1o rapay the amaul, nobce is ey ghen 1o the barmove
nature of Loans/Overdralt Against Securites 2 | DATE DF INCORPORATION OF Fe:002009 2. | DATE OF INCORPORATION OF L5/ 02 3018 and he publlic in general that the undarsigned has 1aken possession of e property described hansn

befow in exarcisa of powers conferradan him under sub-sean 4 of saction 1.3 of Act read with rule 8 pd
the Secunty Infarest Enforcement Rules, 2002 on thes the dales mentioned apsnst each accawnt. Tha

Due 1o persistent defaull by the Borrowers in making rapayment of the sutstanding dues as | CORPORATE PERS0N | CORPORATE PERSON

per agreed loans | facilities terms, the balow loan accounts are classified as NPA (Mon- 3| AUTHORIY UNDER WHICH THE Ragistrar of Companies, Dedh 3. | ALTHORITY UNDER WHICH THE . HD}'JSUW af Cormpanies. Delhi barroweriquaanior in particutar and tha public i generalis hershy causianed not o deal with the property
Perlorming Assel). The Bank has issued loan recall nolice o these Barrawers, inchuding CORPURATE PERSCN & CORPORATE PERSON 5 and any dealing with the property will be subject 1o the charge of the HINDUA HOUSING FINASGE
the final sale notice on the below-mantioned dats whereby, Bank had invoked the pledge | INCORPORATEDREGISTERED | B | INCORPORATED, REGISTERED LIMITESD for an mount and futlee interest st the conractusl rate on e aloresaid amourt togesher with

4. | CORPORATE IDENTITY NUMBER / | U52808DL2015PTC346173 4, | CORPORATE IDENTITY NUMBER/ | USZR0SDL201BPTC320447 Incidentai experses, COsts, chardes, eic. thenean. The borrower's atlentian Is invted ko provisions of sub-

and provided T days’ firme 10 the Bosrower to repay the entire outstanding dues in tha balow
dccounts, fafing which, Bank would be at liberly to sell the pledged securities without

secan (B of sechon 130l Be BCL nrespect ol lime avalabie, 1o redssmils secuntd assels
Bccounl Namber, Namo of the Bornowers & Address | Date af Pozsession

LIMITED LIABALITY EDENTITY
NUMBSER OF CORPORATE PERSON

LIMITED LIABILITY IDENTITY

issuang further nofice in this regard . | NUMBER QF CORPORATE PERSON | DL/PLM/DWSN/ADDODD0218. 1. Mr. Vijay Pandey 2. Mrs. Archana Pandey. JEEEA N R s
The Bomowers have negiected and failed to make due repayments, therefore, Bank in B. | ADDRESS OF THE REGISTERED ES36, 4th Fioor, Daani Plaza, Seclor T, B | ADDRESS OF THE REGISTERED B 4,137, Paschim Viar | NEW DELHI. H | 5-38, Ghaziabad Uttar Pradesh-201007 J NPA Date: 05-12-2024 | JRCIEERERETE
aentise of its ights under the loan agreement as 5 pledges has decded o sl / dspose off OFFICE AND PRINCIPAL OFFICE Harijan Basti, Dwarka, Delhl, india - 110045 OFFICE AND PRINCIPAL OFFICE Delhi, India - 110063, ; Desergtion Dﬁl?mpmr Fia;|1J I':'!n. E-l . on FIr:L Iu:lr Hll:l-:rl[l;aslde r'ilknl. :Eea Tﬂ}';.-l Dﬂ""“,'gﬂj'g" '

: o e IF ANY} OF CORPORATE PERSON IF ANY) OF CORPORATE PERSON measuring 58 sq. yards, bullt on Freehold Plot No. 1, Khasra No. 4863, RV RS
the Securfies on or after 28" August 2025 for recovering the dues owed by the Borrowers to = : T T T T T T S ooy o B! o mn ] T Situaled al Residential Colomy, Naveen Park, Vilage Pasonda, Pargana LRI L IED
the Bank. The Borrowers are hersby notified to trest ths as 2 notics of sale in compliancs of e ety A L &. '-“{“""""" IO COMMENCEMEN 19/08/2025 Loni, Tehsil and District-Ghaziabad, U.P BOUNDARIES: East: Dter, West: LR AR Fe
section 176 of the Indian Contract Act, 1872, The Borrowers are, also, notified that, if al any | DATERF APORGE SERSON | EIATE OF PoREsHIATE pErmal | Fiat North: Road B0 wida, Passage/stai, South: PlotHo-Olher Flal
time, the value of the pledged securities falls further due ta volatiity in the stock marketip| || ™ | MNAME, FDDRESS. ENAIL ADDRESS, | Mr. Diarnendra Kumar 7 | NAME, ADDRESS, EMAIL ADDRESS. |'Mr. Dhamentira Humar DL/XRB/KRBH/ADDDO00401. 1. Mc Salendra Gautam 2 Mr Riam Lal. Sadi JESEERTT=TFD
- i 5 i ehif : Ry : TELEPHONE NUMBER AND THE lumiarIsEhatmall.onm; TELEPHOME MUMEBER AND THE kumarIis@hotmad com: Napsr, Sihani, Ghasgabad, Utsr Pradash - 20001 | NPA Dade: B-Jan-2025 ] I
Cormélys LI iae GeNchaic) Wt Kim i feciuipehiont fiee ank el .15 iscstion 38 e REGISTRATION NUMBER OF THE | beemedphanmasalutions0 2vi@gmail. com REGISTRATION NUMBER OF THE fecrafthealthoareDivid Descriptian 01 Property: Residential Vacant Plotof Lamd area measuring 50 sq. it 1008

THas 10T H.oor = L } + THE TR 1 i W Tl G ) %
pledged secunty within one (1) calendar day, without any further notice in this regard, The LIGUIDATOR e |_|q:;=|:uur.:-|e &7 Lﬁ: gl e 2| yis, ie 41.805 sq, mirs., comprised of Khasra Mo, 218, Siluated af Vilage A
Borrower{s) shall remain liable to the Bank for repayment of any ramaining outstanding o whabeine Y R— 4 iy "' ) Ea&mue Hagar, Pargana- Lnnl Tehsil & Dist. Ghaziabad, UR BOUNDARIES: East: Passage & Fi
" 30, Tower 1, Supreme Enclave, Mayur Yihar 30, Tower 1, Supremp Enclave, Mayur Vihar Wide West: House 0f Madan, I'hrm Howse 04 M adan, Soarih: Piolof Hardwari

armount, postadjustment of the proceeds from sale of pledged sacunfies.

Phiage 1, New Dedhi, Mational Capitad Teodory Place: Delhl Dule: 24/08 2025 al=, Aulhonsed OMicer- HINDUA BOUSING FINANGE LIMITED

Fhase 1, hew Delhi, Mational Capital Terriory

St| Loan Account g - et | T of Deini 110091 of Delh 110081
No. Number TGOS e mount 2s on i | IBEY/IPA-D03/1P-NOOL 12/ 20172018/ 11264 IBBIPA-003,AP-NOOL12/ 2017 2018/ 11264
21 fugust N Botice “B. | LAST DATE FOR SUBMISSIONOF | 18/09/2025 B. | LAST DATE FOR SUBMISSION OF | 18/09/2025 & RATHI BAFFE-LIM'FED
1 [XR00OOCOCEI50 | ANIL DUDPURI 6,826.95 |22-08-2025 CLAIME CLAIMS ' r CIN: L?iSEIEDLI::;‘ﬂ‘JJF'LEE-5¢fE1
o} = AR i o i ! [ || y Ragd, Qe A4, Makan Co-operalive Industaal, Estate,
LR L Gt e Z el ULLEHLE £al L Wotice is hersby Eiven that Mys Beemed Phamsa Solutions Private Limited has hotice is hereby gven that Mys Lifearaft Healthcare Private Limited has commenced R o MWew Delhi-110044
Date : 24.08.2025 Sdl- | | commenced voluntary liquidation on 19,/08,/2025 voluntary liguidation an 19,08,/ 2025, Ph.:011-42780373, 42730360
Place : DELHI-HARYANA HOFC BANK LTD. The stabeholders of M5 Beemed Pharma Solutions Private Limited are hereby called Ihe stakeholders of Mys Lifecraft Healthcare Private Limited are hereby called upon to Weab; www ralhisteals com; E-mailrathibars flbotmad com

address mantoned agamst mem 7.

Date: 24/08/2025
Place: New Delhi

upon to submit proof of their claims, onor bafora 18/08/2025, 0 the liquidator at the

Iha tinancial creditor shall submit their pr oofs af ckaim EI)‘E!EGTII:II'IIC maansg I:II'I|:|I'. AL otiver
Stakeboldérs may Subimit the proof of cRaims in person, by post o By CIeclronig means.,

Submmigsion of fabse o mistesding prools of ¢lam shallattract penalties

Mame and Signature of the Liguidator
Mr. Dharmendra Kumar

aubmit proof of thieir claims, on of before 18/009,2025, to the ligeidator 31 the address
mentionad -ElE:-Elll'IE-'n.Itl:'l'l' T,
The financial creditor shall submit their proofs of claim by sdectronke means ank. 41l other
siakehnoldess MAy SUlET thegrad of clains in person, By pos] or L‘ljl' Ele UG Means.
Submssion ol Talkedr I'I'I|FI|F!:':|I'|i-'"iE_ |.II'I':-"..‘-L‘=E of claimahsll attract penalties.

Mame and Signature of the Liguidator
Date: 24,/08/2025 Mr, Dharmendra Kumar
Phace: New Dalki

sindiaSheltler INDIA SHELTER FINANCE CORPORATION LTD.

DSSESSION NC OR
——ome Loang Re9d:Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana MMOVAE PROPER

-122002, BRANCH OFFICES:
CHHABRA, DISTT-&.ANN.

BARMER, JODHPUR, SIROHI, NAGAUR, JALOR, JHALAWAR, SAWAI MADHOPUR, KOTA,

Whereas, The Undersigned Being The Authorised Officer Of The India Shelter Finance And Corporation Ltd, Under The Securitisation And
Reconstruction Of Financial Assests And Enforcement (Security) Interest Act,2002 And In Exercise Of Power Conferred Under Section
13(12) Read With Rule 3 Of The Security Interest (Enforcement) Rules,2002,Issued A Demand Notice On The Date Noted Against The
Account As Mentioned Hereinafter, Calling Upon The Borrower And Also The Owner Of The Property/Surety To Repay The Amount Within
60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property And The Other Having Failed To Repay The Amount,
Notice Is Hereby Given To The Under Noted Borrowers And The Public In General That The Undersigned Has Taken Possession Of The
Property/les Described Herein Below In Exercise Of The Powers Conferred On Him/Her Under Section 13(4) Of The Said Act Read With
Rules 8 & 9 Of The Said Rules On The Dates Mentioned Against Each Account. Now, The Borrower In Particular And The Public In General
Is Hereby Cautioned Not To Deal With The Property/les And Any Dealing With The Property/les Will Be Subject To The Charge Of India
Shelter Finance Corporation Ltd For An Amount Mentioned As Below And Interest Thereon, Costs, Etc.

Name of the Borrower/Guarantor| Description Of The Charged/mortgaged Dt.of Demand Notice, Date Of
(Owner Of The Property) & Property (All The Part & Parcel Of The Amount Due As On  |Possession
Loan Account Number Property Consisting Of) Date Of Demand Notice
MR./ MRS. RUCHIYA W/O ASHOK |All Piece And Parcel Of:- Plot No 55, Khasra|Demand Notice 12.05.2025 | 18-08-2025
GEHLOT & MR./ MRS. ASHOK No.277/10,bhawani Vihar Yojna , Gram|Rs. 1191378/- (Rupees Possession
Nandwan ,tehsil Luni, Dist Jodhpur, 342001 |Eleven Lakh Ninety One

GEHLOT S/O JIYA RAM GEHLOT

Reside At: 55 Aryan Niwas, Bhawani Boundary:- East-Plot No.54, West-Plot No.56,

North-Road, South-other Land

Vihar Bhawani Hospital, Nandwan,
Jodhpur, 342802 Rajasthan LOAN ACCOUNT NO. (LA34CLLONS000005044802
& L A34CLLONS000005026099/AP-10099323 & AP-1004250)

Thousand Three Hundred Seventy Eight
Only) as on 12-May-2025 Together With
Interest From 13.May.2025 And Other
Charges And Cost Till The Date Of The
Payment

Mr./ Mrs. Jashoda W/o Hadaman |All Piece And Parcel Of Plot No 3 & 04 Khasara
Ram & Mr./ Mrs. Hadaman Ram No0.562/7 Bheru Sagar, Osia, Jodhpur Rajasthan
S/o Ghevar Ram 342303. Boundary:- East-plot No 2 And Plot No
Resides At: Darjiyo Kl Dhaniya 3,west-plot No 4 And Plot No 5,north-road

Osian Baran Khurd, Osian,jodhpur 20,south-other Land

Rajasthan 342303, Also At: Plot No. 3 & 04 Khasara No.562/7 Bheru Sagar, Osia
Jodhpur, Rajasthan 342303 Loan Account- HL34CHLONS000005086642
LA34VLLONS000005092718 AP-10209346 & AP- 10210022

Demand Notice 12.05.2025
Rs. 1886955/- (rupees
Eighteen Lakh Eighty Six

19-08-2025
Possession

Thousand Nine Hundred Fifty Five Only)
Due As On 12.may.2025 Together With
Interest From 13.may.2025 And Other
Charges And Cost Till The Date Of The
Payment.

Mr./ Mrs. Vimla Devi W/o Bharat |All Piece And Parcel Of Patta No 86 Missal
Kumar Mali & Mr./ Mrs. Bharat No.353 Book No. 125 Gram Khakarwara Gp

; ; . ; Kachholi Pspindwara Sirohi Rajasthan 307023
Kumar Mali ReS|de§ A.t' Gphya Are Of The Property 1386 Sqft. Boundary:- East-
Khakarwara Kachholi Sirohi rasta And Door,west-chowk And Door,north-lada
Rajasthan 307023 Also At: Patta

S/o Galbaji House,south-nala
No 86 Missal N0.353 Book No. 125
Gram Khakarwara GP Kachholips Pindwara Sirohi Rajasthan 307023

Demand Notice 11.04.2025
Rs. 969992.29/- (rupees

18-08-2025
Possession

Nine Lakh Sixty Nine
Thousand Ninehundred Ninety Two And
Twenty Nine Paise) Due As On
10.04.2025 Together With Interest
From 11.04.2025 And Other Charges
And Cost Till The Date Of The Payment.

Loan Account No. LA11VLLONS000005085457 &LA11CLLONS000005056090/AP-10202990 & AP-10133892

Mr./ Mrs. Legal Heir Of Chumati
Bai W/o Maga Ram & Mr./ Mrs.
Mana Ram S/o Maga Ram
Resides At: Panchota Jalore Dist
Jalore Rajasthan 307030 Also At:

All Piece And Parcel Of Patta No 12 Book No 130
Missal No. 13/2021-22 Gram And Gram
Panchyat Panchota Ps Ahore Dist Jalore
Rajasthan 307030 Jalore Area Of The Property
2000 Sqft. Boundary:-east-aam Rasta And
Door,west-aasa Ram/ Lala Ji Meena,north-jasa
Patta No 12 Book No 130 Missal Ram / Joita Ram Meena, South-hastu Devi /tila

No. 13/2021-22 Gram And Gram  |Jimeena

Demand Notice 15.05.2025
Rs. 511445/- (Rupees Five
Lakh Eleven Thousand

19-08-2025
Possession

Four Hundred Forty Five Only) due as
on 15.MARCH.2025 Together With
Interest From 16.MARCH.2025 And
Other Charges And Cost Till The Date Of
The Payment.

Panchyat Panchota Ps Ahore Dist Jalore Rajasthan 307030
LOAN ACCOUNT No. HL34AHLONS000005073434/AP-10174920

Mr./ Mrs. Santosh Kanwar W/o All Piece And Parcel Of Patta No. 42 , Missal

Pep Singh & Mr./ Mrs. Pep Singh |N0.45/2012-13 ,gram Panchayat Indroka,
S/o Rup Singh Resides At: 107, Panchayat Samiti Jodhpur , Dist Jodhpur Raj

Demand Notice 12.05.2025
Rs. 540127/- (Rupees Five
Lakh Forty Thousand One

19-08-2025
Possession

oz i o gy B dnovk, e e
@rmmam Yo VL0 T T

In reference
Dateqg 23.08.2025
Express, please read the
Possession Motice in Sr. No. 1
Borrower. Mr. Satendra Tomar S/o
Sughar Singh Tomar, Branch-
Aligart in Demand Notice Comecl
Cate s 17.05.2025

All other condition of Possassion

MNoalice remain *_-:Irrﬁ ised Off
EAST COAST RAILWAY

e-Tender Notice Mo, EPC-CECONIN
BBS2025031, Dated : 14.08.2025

RSl SRR CONSTRUCTION OF

MEW LINE FROM DAITARI STATION TO
BALIPARBAT INCLUDING SHIFTING OF
UTILITIES, ELECTRIFICATION AND
SIGHALLING & TELECOMMUMICATION
WORHKS ON EPC MODE.
Approx. Cost of the Work
Lakh, EMD ; ? 53,16,500/-, Completion
Pericd of the Work ; mtEl-ghMen] Hnnﬂws
Tender Closing Date & Time ;EiasFili]
hrs. of 11.12.2025.

Mo manual offers sent by Post { Couriar |
Faxarin person shall be accepted against
such e-tenders avan if hese ane Subamslied
on firm's letter head and received in time.
All such manual offers shall be considersd
invalkd and shall be rejectad summanily
without any consideration,

Complete information including e-tender
documents of the above e-tender is
avallable inwehsite  weew, ireps. gov.in

publication
in Financial

0 our

T ‘IUBH i}

ﬂllw.-r..'-c:l 18] "-l:'rl'f-ll [|If‘ wnr‘ars-'le 15 iFlflqul.n
days before the date of closing of lender to
note any changes | cormgenda issued for
this fender. The tenderers'bidders must
hawe Class-lIl Digital Signature Certificats
and musl be registened an IREFPS Porlal
Only registered tendersr’ bidder can
paricipate an e-tendering.

The tenderars should read all instructions
to the tenderers carefully and ensure

Fratelli Vineyards Limited
[formerly known as Tinna Trade Limited]
Regd. Office: No 6, Sultanpur, Mandi Road, Mehrawli, New Delhi, India, 110030
CIN: L110200L2009PLC18B6397, Web: www.linnatrade.in
Email: investor.ttl@tinna.in, Tel: +91 011 28804483
MOTICE OF THE RESCHEDULED 17TH ANNUAL GENERAL MEETING OF THE COMPANY TD

BE HELD THROUGH YIDED CONFERENCING (VC) | OTHER AUDIO-VISUAL MEANS (DAVM)

Motice is hereby given that the 17th Annual General Meeting " AGM "} of Fratefli Vineyards
Limited [formerly known as Tinna Trade Limited] (CIN L110200L2008PLE 186397} which
was scheduled to be held an Monday, September 15, 2025 at 11:30 AM. theough
VC/OAYM has been raschedided and now Eo be hald on Wednesday, September 24, 2025 af
11:30 AM., facility to transact the businesses, to be set out in the Notice of the BGM in
compliance with the applicable provisions of the Companies Act, 2013 (the Act) read with
warious circular issued by the Ministry of Corporate Affairs from time to time latest being
general circular dated September 19, 2024 [collectively referred to as “MCA Circulars”) and
tha applicable provisions of SEBI {listing obligation and Disclosures Reguirementis)
ragulations, 2015 {"Listing Regulations” } read with various circidars 1ssued earlier by SEBI
from fime fo time latest being circufar dated Dotober D3, 2024 (collectively referred 1o.az
“SE8 1 Circulars™), in this regard.
Motice of the AGM, procedure and mstructions tor e-votmg and the Annusl Repart 202 5-will
be sent 1o those Members whose email addrass are available with Regestrar & Trans Agent
("tha RTA"} e, Alankil Assignments Limited, the Company or the Deposito Participanils) as
on Awgust 26, 2025, The physical copy of the Notice of the AGM alongwith Annual Regort
for FY 202425 shall be sent to those members who reguest for the same
mvestor. tih@itinna.in or riaf@alankit.com mentioning their Names, PAN No. Falio 8umber(0
I and Chient I0, address and contact details, Members wha have not repistered their e-mail
address are raguasied to rapstar the same in respect of shares hald inelzctrome form with
tha Depository through their Depository Participantis) and in respect of shares held in
physical form by emadl to Company or RTA at investon.itli@iinna.in /ria@alankit.com, The
Matice of the AGM and the Annual Report 2024-25 will be made available on the website of
the Company at www. fratelliwines.in, The same shall also be available on the websites of
MNational Securities Depository Limited {"NSDL"} at woww evoting.nsdl.com and the BSE
Limitad {"BSE"} at wwww. bseindiacom.
Purseant 1o Soction 31 of the Act and Regulation 42 of the SEBI Listing Repulations, the
Regster of Members and share transfer books of the Company will remain closed from
Thursday, September 18, 2025 tll Wednesday, September 24, 2025 (hath days inclusive)
{"the Book cosure data”)
The Company will provide the E-voting facility to its Members whose names appear in the
Register of Memberz/list of Baneficial Ownars as on Wednesday, September 17, 2025 the
Cut-off date”| to exercize ther right to vote by electronic means both through remote
e-voting or e-voting at the AGM through Mational Secunties Depository Limited {"NSOL"}
Platfarm. The remate e-voting period will begin on Saturday, September 20, 2025 a1 09:00
AM (IST) and will and on Tuesday, September 23, 2025 a1 05.00 PM{IST| {"e-voting ™). The
instructions on the process of evoting, inchuding the manner which the Members holding
zhares in physical form or who have not registered their e-mail addresses can cast their vole
through e-voting, will be provided &s part of the Motice of the 8GM

For Fratelli Vineyards Limited

NOTICE OF THE 3ZND ANNUAL GENERAL MEETING
NOTIGE 15 horaby gven Hhal 32nd Annual General Meating of [he Comparny will D held on
Tuesday, 16th day of September 2025 at 12:30 PM. IST through video conferencing ("¥C")
I other awdio-visual means ["DAVMY)
The Annual Report of the Company Tor the financial year 2024-25 inciuding the finencial siataments
along ‘with the Nobice of e AGM will ba seal anly by amad 4o all Ihosa moambarls whosa amad
addresses are reqistered with $he Company or with thes respective Deppsitory Pariicipants and
{ha Campany's Regqatnar and Transher Aganl, & accordanca with Ihe MCS Ceculars and the SEBI
Carculars, The dispatch of nohice of AGM, through esmad shall be completed by 24 08,225
In campliance wilh the Ragulalion 44 of Secunias and Exul‘arga Board of Endha | Listmg Coligabons
and Dizclosre Requirements) Fequlation, 2015 and Secton 108 of the Companies Act, 2013
ragd with Rl 20 of the Compareas (Manegemant end Administration) Rales, 2014, tha Company
i pleaged W inform that it ks afferng remode e-vating faclily 5 a8 the ﬁf“ﬂrl.':hl.-".l'[l % ol Me Campany
i ragpeci af all tha iems o be rensacted Bt the said Mesling throwgh elaciranic valing. sendcas
arranged by NSDL.
Wi are pleesad 1o infarm youw that 32nd Annual Genaral Meating {'AGM') of Redhi Bars Limited
[‘Company’] is scheduled fo be held on Tuesday, September!B, 2025, al 12230 PM. (I5T),
through video canferencing ["Y5") ¢ othar audie-visual means ("OAVMT)
The Molice and Intgratec Annual Repaet of Bathi Bars Limilsd [or e Financal Year “FY" 2024
25 iz-available and can be downloeded from befow link & QR Code;
Annual Bepart 224-45 Mofce of 3nd AGM:
Company’s Websita hlips i Company’s Website: hitps:d!
wiww_aquara.oo inimobileAPUrathisleetstwp- . www aquaneco. indmobibeaPlraihistealsiwp-
contentiuploads/2025/08/KBL_Annual-| contentiuploads/2025/08/RBL_AGM-
Report 2024-25 pdf Moltice_24-25 pif
Maliznal Zacuriées Depasilary Matianal Securities Depositary Limited
(ME0L s Website, www avoling nsdl.com
Swick Exchanges e BSE Limiled's Websita
www beaindiz.com
Of Code:

Limited (WNSOL'}'s!

Website; waww avaling.nsdl.com

Siock Exchangas e BSE Limited's Websie;
www . bsaindia.cam

R Code

The Company has appointed Mis PWE Assooates, Company Secratarias, Delhi as the Scrufinizer
b sorubinize the e=valing procossin & Sair and ransparenl manmar,

Far defeded Instructions pertaining to ramata a-voling, Mambers mey refer to the "Males® sat out
i [y Molice ol e SOGR. In case ol any queny ragarding e-voling o echnical assistance, miembar
may contact at infoi@masseny com

IFyeair ernad address s already regitered with e Company/RTA or DPDepasilony, Nalice of AGM
along with-annual repor for FY 2024-2025 snd legin detsils for e-vabing shall be sent to your
rageslerad amai addmass. In case you have rol ragistesed your email address with $he Company!
RTA ar GP Deposiory, please follow below Instructions 1o register your email address for cbtaining
nolice, annual repor for FY 2024-2025 and login datails for e-ofing.

Registration/updation of e-mail addresses & bank account details;

Physical
Halding

Send a-request fo RTA of the Company L& MAS Services Limibed al T-34, 2nd
Floor, Okhta Industrial Areg Phase - I, New Dethi - 110020 = duly filled Foem Mo
15R-1, which can ba downloaded {rom the websile of Ihe Company at hitp
rathisteets comt! under investor Relabion tab as well as RTA's website | e
ww.massany.com under download feb. You can also send tha Form No. I5R-1
with degital signature o BTA's emal i0 invesioni@massen, com under copy niarked
o company al lT-"'-:IB 'E-ﬁ!"ll:llrliﬂ Cam

Please contact your DPand rﬂgra.ler your emal address and bank account det a|I5
as par tha process advised by OF

Demat
Helding

I cass nf&nl,- qu#y Ihe |'.1Prn|:|=-r5 may rr:-rur::n:rn:ur wiile RTA o address & E-mall 1D a5 mentioned

Please note that as per SEBI circular dated 031172021 and dated 16032023, all dividends

will be pald only in electronic made, If you have not updated your bank details, please

update the same. if you are holding shares in physical made, piease send your bank

defalls by filling ISR-1 with original cancelled cheque to RTA, I you are hotding shares
in demal mode, ploase updabe your bank delail with your DP

By arder of the Board

Far RATHI BARS LIMITED

: : 342306. Boundary:- Rasta, West- Gali, North-| Hundred Twenty Seven Only) due as on i i i )
Hanuman Ji Ka Mandir, Indroka, MRt South}/mangi a1/ Rara R, 12.MAY.2025 Together With Interest compliance of all instructions. | ad Sk
Dist Jodhpur, Raj 342306 Also At: . — From 13.MAY.2025 And Other Charges Chief Administrative Officer {Con)! Date: August 23, 2025 Mohit Kumar Date: 22.08.2025 (Bharti Chitkara)
.T()acgtr?ptlr?b?st TAZ??)IUT%:ESQZA'?;S%;:s Gram Panchayat Indroka, Panchayat Samiti And Cost Till The Date Of The Payment. PR-B3/C1/25-26 | Bhubaneswar Place: New Delhi Company Secretary | | Place: New Delhi Company Secretary and Compliance Officer

Loan Account- LA34VLLONS000005075406/AP-10179057

Mr./ Mrs. Shanti Devi W/o Ravata |All Piece And Parcel Of Patta No.31,Book
Ram & Mr./ Mrs. Ravata Ram S/o [No.10,Missal No.79/2021gram Madpura Sani
Aidan Ram Resides At: Dhoondha |Grampanchyat Dhunda Kavasteshil & Distt
Kavas Distt Barmer Raj-344035 Barmer Raj-344035 Boundary:- East-gali, West-
Also At: Patta No.31,book No.10, khatedari ki jameen, North-property of mangilal

missal No.79/2021 Gram Madpura South-gall

Sani Gram Panchyat Dhunda Kavasteshil & Distt Barmer Raj-344035
LOAN Account: LA15CLLONS000005053565/AP-10119862

Demand Notice 11.04.2025
Rs. 539609/- (Rupees Five
Lakh Thirty Nine Thousand
Six Hundred Nine Only) due as on
11.04.2025 Together With Interest From
’112.04.2025 And Other Charges And
Cost Till The Date Of The Payment.

20-08-2025
Possession

GRIHUM HOUSING FINANCE LIMITED | Registered Office:- 6th Floor, B-Building, Ganga Trueno business park, Lohegaon, Pune-411014. | E-AUCTION - SALE NOTICE (Sale of Secured

S
(Formerly known as Poonawalla Housing Finance Ltd.) Branch Off Unit:- 2nd Floor, Friends Plaza, 52/53, Ishwar Nagar, New Delhi-110065 Immovable Asset under SARFAESI Act)

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act") read with Rule 8 and 9 of the Security Interest
(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance
Limited (formerly known as Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing
Finance Limited and originally incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the "Secured Creditor" as per the Act) , the possession of which has been taken by the Authorised
Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

Mr./ Mrs. Amita Mourya W/o All Piece And Parcel Of Patta No 26 Misal No|Demand Notice 11.04.2025 | 18-08-2025 The Secured Assets will be sold on "As is where is", "As is what is", and "Whatever there is" basis on 09-09-2025 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction plat-
Pappu Ram & Mr./ Mrs. Pappu I13 40t/2I9118-19 Bgok N?] 10 %4|?0|:())?th SdJayal 'I?ﬁ 36[38;/-8_(Rtupsees Symbolic form provided at the website: https://www.bankeauctions.com . For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com
; . ist:- iast . - ree La ix even =
Eam S/o Keval Ram Resides At: E:asst-MSE:;r: kaajla\lsikalanRasta West-ok/?a nari)llal Thousand ThreeyHun dred Seven Only) Sr. Proposal No. Demand Notice Date and Nature of o Reserve Price oEMD EMD Incremental Property Date and | Known encum
ear Mata Ji Mandir Nagaur D North-G ¢ , S g | due as on 11.04.2025 Together With No.|Customer Name {A}|  Outstanding Amount {B} Possession Description of Property {D} {E} (10% of RP) | Submission Bid {H} Inspection Date| time of | brances/ Court
Rajasthan 341001 Also At: Book aroga,North-Ganpat ram regar,South- ot e o 15045025 CAmd Other 0. 9 {C} {F} date {G} &Time {l} [Auction {J} |cases if any {K}
No 10 G P Deh P S Jayal Dist Tarachand Regar .04 —L , _ - > i A _
Nggaur Nag o Raja:&’gn 241001 ggsrrgggt/*nd Cost Till The Date Of The 1 Loan No. Notice date: 07/11/2024 All that Piece And Parcel Of The Freehold Residential Flat
. : HL0245H19100097 | Total Dues: Rs.17,80,176/- No.FF-2 On First Floor Admeasuring Built-Up Area 545
LOANAccount: LA34CLLONS000005008207/AP-10015629 Rakesh (Borrower)| (Rupees Seventeen Lakh Sq.Ft. Built On Plot No.179 Falling Under Khasra No.301| ., oRosdom- Rs.1,20,000- | 5o o0 2006 27.03.2025 | 090912025
MRS. MR./ MRS. KALU & All Piece And Parcel Of Property Bearing| Demand Notice 16.11.2021 20-08-2025 Anita Eighty Thousand One Phvsical Situated at Akash Vihar Colony (Akashwani) In Village (I’Qu ’ees (Rupees One Before 10,000- | (1AM - (11 AM- NIL
MR./ MRS. HANUMAN Plot No-210 Kh No-7, Kudi Bhagtasani,|Rs. 458177.17/- (Rupees Four ~ |possession Hundred SeventySix Only) y Sadulabad Pargana & Tehsil Loni Distt. Ghaziabad (U.P.). Twelvz Lakh | _ Lakh Twenty 5 PM ’ 4PN) 2PM)
Resides At: PI. No. 210 Khasra Housing Board Boundary:- East-binja himggysi'\gggt Tg%ﬁi”ﬁfre‘zs ARG payable as on 07/11/2024 along "The Said Property" Boundaries of Land/Flat/Plot As only) Thousand Only)
No. 7Kuri Bhagatasni Scheme gam, gNe?:]-roadd :3;88 VV\\/(ge, North-deva < paiseyOnIy) due %S on 16.NOV. 2021 with interest @12.5% p.a. il Under: East: Vacant Plot West Vacant Plot, North: Other y
Jodhpur 342001 Raj am, south-road SH-Y VVide, Together With Interest From 17.NOV.2021  And the realization Property, South: 30 Ft. Wide Road. |
LOANAccount: HL1800000475/ AP-0132051 Other Charges And Cost Till The Date Of The 2 Loan No. Notice date: 07/11/2024 All that Piece And Parcel of the Residential Flat No.FF-02, on
e Ba WioD = TAl Plcce Ard Parca Pl oot N 47yO D.emand NoToa 1107 2095 HL00399100000005 Total Dues: First Floor, LIG Back Side Built on Plot No. F-22, Area Rs.6.20.000/
rs. Kalyani Bai W/o Danma lece And Parcel Plot/house (patta No n . 20-08-2025 002728 Rs.10,24,378/- (Rupees Ten Measuring 160 Sq.Yds., 133.77 Sq.Mtrs., situated at SIf Vaid | 5“7 5" | Rs.62,000/-
Mr. Danmal & Mr. Manesh Kumar Bartmeﬁzo'?ﬁl'znozv?’ F?rr?”r: B?go?r:i}t/iaAtr GIS?T Fﬁ%ﬁ’fﬁkﬁ#ﬁ?’@eﬁzht Possession Anil Kumar Lakh Twenty Four Thousand | o .~ |Viharin the Area of Village Loni Pargana & Tersil Loni District I(_th('ﬁe.l?s S'tx (Rupees Sixty 29&%?,3225 10.000/- 27;2?&:,'025 031293325 NIL
Resides At: Gram Badodiya, Gram anchayal 'tanavia, ranchayat >a bl Thousand Three Hundred Eighty Four) (Borrower) Three Hundred SeventyEight ysica Ghaziabad. U.P. (Hereinafter called the Said Property).| -2%" 'WENY | 16 Thousand ’ ( )
Baran Rajasthan) Measuring Area 1029 Sq Ft u u Ignty Fou : . . . .| Thousand 5PM 4PM) 2PM)
Panchayat Nanavta Panchayat Boundary:- East- Aam Rasta, West- House Of due as on 10.01.2025 Together With Munni Devi Only) payab!e as on 07/11/2(0)24 Boundaries As Per Sale Deed pated 23.09.2016: East: Only) Only)
Samiti Atru, Dist. Baran Rajasthan- | Laxmi Chand Gurjar, North- Aam Rasta South- Icr;rt]erest F'&orcr; C131.01_|._%|0_|@S énd Oot]b_?_[1 along with |nterest.@1.0.60A> Plot No.F-35. West: Road 9 Mt. Wide, North: Plot No.F-23.
325219 Loan Account: : Aam Rasta Pa%g:r?t. nd Cost Till The Date e p.a. till the realization. South: Plot No.S-21. Admeasuring Area: 160 Sq.Yds.

HL12CHLONS000005077730/ AP-10185727

MR./ MRS. Shobha W/o Radhey |All Piece And Parcel of-Flat No. 406,
Shyam & MR./ MRS. Radhey Parshvanath Apartment Affordable Awasiya
Shyam S/o Bhanwar Lal & ggjfor&Nanta Road Kunhadi Dist Kota Rajasthan
Resides At: 22, Chambal Colony ke

Piche ki badi,Bairaj, Thermal Colony Girdharpura Kota Rajasthan-324008 And Other Charges And Cost Till The
Also At: Flat No. 406, Parshvanath Apartment Affordable Awasiya Yojana Nanta Road| Date Of The Payment.

Kunhadi Dist Kota Rajasthan 324008 324008 Rajasthan LOAN Account: HL32LILONS000005002455/AP-0957880

MRS. SAMPAT DEVI MEENA & | All Piece And Parcel Of Patta No 73 Khasra No|Demand Notice 11.04.2025| 20-08-2025
MR./ MRS. KALURAM MEENA 636 Village Banota Gram Panchayat Nindarda F’{\?. 92L25k3;13T32/_ gRyrpeeS Possession
; . i Panchayat Samiti Sawai Madhopur Boundary:-| Nine Lakn fwenty fwo = |
Ezzlsdgzsctﬁ; ?F;z?lasr]:vs:i Talar Ke East-own Land, West- House Of Bheru, North-| Thousand Five Hundred Thirty Three
. \ house Of Chatru Lal, South- Own Land and Thirty Two Paise) due as on
Madhopur Dist Sawai Madhopur

10.04.2025 Together With Interest
322027 Rajasthan LOAN Account: HLSWCHLONS000005103026/AP-10240331

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/
herself/itself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.

The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68
3rd floor Gurgaon Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id - Support@bankeauctions.com. Contact Person - Dharni P, E-mail id: dharani.p@c1india.com, Contact N0.9948182222. Please
note that Prospective bidders may avail online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the
account of "Grihum Housing Finance Ltd", Bank-ICICI BANK LTD. Account No-000651000460 and IFSC Code- ICIC0000006, 20, R.N.Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or
before 29/08/2025 and register their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending
purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address: 2nd Floor, Friends Plaza, 52/53, Ishwar Nagar, New Delhi-110065, Mobile No.
+91 9567626050, e-mail ID rahul.ri@grihumhousing.com. For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 15 days' notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Date: 24-08-2025, Place: Delhi Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

G Chola

Enter a better !.-,l'l*

Demand Notice 11.04.2025
Rs. 670091/- (Rupees Six
Lakh Seventy Thousand
Ninety One Only) due as on 10.04.2025
Together With Interest From 11.04.2025

19-08-2025
Possession

From 11.04.2025 And Other Charges
And Cost Till The Date Of The Payment.

All Piece And Parcel Of Khasra No 382, Patta No| Demand Notice 12.05.2025| 20-08-2025
85431village-khamla, Gp-devgarh, Ps Dag Eskr??e%g/{y(?gﬁfes SiX |Possession
; . ; District -jhalawar, Rajasthan 326514jhalawar|La

Resides At: Anganwadi Ke Pass Boundaryj:- East-self ’ Land,west- ngse Of| Thousand Six Hundred Seventy Six
Khasra No 382, Patta No 85431 Ishwar Singh,north-aam Rasta,south-house Of|Only) due as on 11.05.2025 Together
Village-khamla, Gp-devgarh, Ps-dag|ka|y Singh ’ With Interest From 12.05.2025 And
District -jhalawar, Rajasthan 326514 Other Charges And Cost Till The Date

326514 Rajasthan LOAN Account: Of The Payment.

Mrs. Suman Devi & Mr. Mukesh
Sain Resides At: Gram V Post Sati
Ka Talawada Khandar Sawai
Madhopur Dist Sawai Madhopur

Cholamandalam Investment and Finance Company Limited

Corporate Office: * CHOLA CREST ” C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai -
600032, India. Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - 110
005 Contact No: Mr. Srinivas V - Mob No. 9643344410 & Mr. Aishverya Shandilya Mob No. 9582246969

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable
properties mortgaged to the Secured Creditor, the Physical/symbolic possession of which has been taken by the Authorised Officer of
Cholamandalam Investment and Finance Company Limited the same shall be referred herein after as Cholamandalam investment and Finance
Company Limited. The Secured Assets will be sold on “As is where is”, "As is what is”, and “Whatever there is” basis through E-Auction.
Itis hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com/

Mrs. Rajkunwar Bai &
Mr. Shankar Singh

(HL12CHLONS000005092896/AP-10220109)

All Piece And Parcel Of Patta No. 05 , Misal No.
05, Book No. 20 Gram Panchayat Talawada
Panchayat Samiti & Tehsil Khandar Distt Sawai|Lakh Forty Two Thousand
Madhopur Rj, Boundary:- East-land Of Phool|Six Hundred Five hundred Ten Only)

322025 Rajasthan Ji,west-house Of Ghanshyam, North-aam|due as on 11.05.2025 Together With
LOAN Account- Rasta,south-house Of Pintu Gurjar Interest From 12.05.2025 And Other

(HLSWRNLONS000005091344/AP-10219210) Charges And Cost Till The Date Of The

Payment.
RATAN BAI & CHATAR All Piece And Parcel Of Plot/House (Patta No[Demand Notice 11.10.2024
Resides At: Gunai Harnawda Dist. |73990, Khasra No. 40, Gram Panchayat|Rs. 4,18,760/- (Rupees
Jhalawar Raj. Patta No. 73990, Vill,

Harnawda, Panchayat Samiti Dug Dist. Jhalawar| Four Lakh(s) Eighteen

Demand Notice 12.05.2025

19-08-2025
Rs. 542510/- (Rupees Five

Possession

20-08-2025
Possession

i Rajasth M i A 600 Sq Ft|Thousand Seven Hundred Sixty) due as . -
B Ly L amawda BgSSND?\?z)Y:- East-Aam Rasta, West-House of|on 09.10.2024 ~Together With Interest Account No. and Name of borrower Date & Amount Descriptions of the Reserve Price, Earnest| E-Auction Date and
Panchayat Samiti Dug Dist. N Madhoii. North-H ¢ Chandar| From 10.10.2024 And Other Charges .N. r as per Demand P

hal Rai. LOAN A ) anuram/iviadnojl, orth-rnouse O andar P _ . - .
J(HaL?IVZVIa?rf‘I Lacj) Ns%ooooggg;géel Lal/Bhuwan Ji,South-House of Dulaji/Pyare j And Cost Till The Date Of The Payment. co- borrower, Mortgagors Notice U/s 13(2) property /Properties MI;rcllernI::z:::t& Sme'::z;:] Iil\;lsDt Date
AP-10146857) | . :
MRS. MEENA JANGAM & All P1i<1a<é%And Parcel OfProperty/}1 Patta Berq%r% glg&c? Fg 1-04-2025| 20-08-2025 1. Loan Account Nos. MLO1NOI0O0000054535 06.0;.2025 ALL THAT PIECE AND PARCEL WARD Amount (In Rs.) Inspection Date
No.11608, Property B. Patta No. 11453, Property | Rs upees .
Rosidos Atkiat Monla Dabi Bundi | C_PattaNo 11600 Situated At Gram- Db, Grarm| Sixteen Lakh Eighteen. |1 025510 1.JITENDRA YADAV LOBHI RAM (APPLICANT), p NO 15 KHASRA NO 38 KH RAKBA o< 65,00,000 16.09.2025
. - o aera bt | Thousand Nine Hundred Only) 2.JITENDRA YADAV (APPLICANT) 36,87,012/- | 0130 HECTARE , BUILT-UP AREA Rt
Rajasthan-323022 Contact Panchayat- Dabi, Panchayat Samiti- Talera Dist. q 20052005 T t)ll'n With . r ) , Rs. 6.50.000 at 11.00 a.m to 1:00 p.m
8107723621 Also At:- Patta No. gur":ct“A%aJaSthar]Adxea%’gg%ég%aSOfa-gOG“ |nligrzzt0|?rom' 21.05 202502&1 %rthelr 3.SADHANA S (CO-APPLICANT), Type of Possession AD MEASURING 155.42 SQ. YRD. RS. 1,00’000/ 15.09.2025 , 10.00
11608 & Patta No. 11453 & Patt q Ft,Admeasuring Area Of B. q T . . - .09. )
ND 11609 Grom Dabi Talera Burdi | Admeasuring Area Of C. 2064 Sq Boundary: Charges And Cost Till The Date Of The All Above At: 152 HAJARATPUR VAJIDPUR GAUTAM SYMBOLIC I.E., 130 SQ. MTR, BRIJGHAT SOUTH /00, ’

am to 5.00p.m
As per appointment

-boundary Of Property A:- East- Self Old House, Payment.

West- Road, North- Self Gali, South- H/o Lamchand, Boundary Of Property B:-east- Road,
West- Road, North- Mohan Lai Jangam, South- Vacant Land, Boundary Of Property C :-east-

LA32CLLONS000005031525 & e :

HL32CHLONS000005013618 & H/o Hajari Lal, West- Road, North- H/o Mohan Lal Jangam, South- Gali

LA32CLLONS000005046656 &LA32CLLONS000005024725/AP-10060448 & AP-10032589 & AP-10100463 &AP-10035294)

Place: Rajasthan Date: 23.08.2025 For India Shelter Finance Corporation Ltd (authorized Officer)
For Any Query, Please Contact Mr. Vinay Rana (+91 79886 05030) & Mr. Himmat Singh Rathore (+918290680920)

Rajasthan-323022 BUDDHA NAGAR UTTAR PRADESH - 201301

LOAN Account:

ALAMGEERPUR NAGAR PARAGNA PUTH TEHSIL-
GARHMUKETSHWAR DISTT HAPUR,-245101, UTTAR PRADESH
AS ON BOUNDED UNDER: - EAST — ROAD 15FT WIDE, WEST — HOUSE OF MAHARAJ JI,
NORTH — ROAD 20 F'T WIDE, SOUTH - OTHER PLOT

1.ion-notices. For details, help, procedure and online training on e-auction, prospective bidders may contact (Muhammed Rahees — 81240 00030),
Ms.Procure247, (Contact Person: Vasu Patel: 9510974587)
For further details on terms and conditions please visit https://chola-lap.procure247.com/ & https://www.cholamandalam.com/auction-notices to
takepartin

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Place: HAPUR Date: 21-08-2025 Sd/- Authorised Officer Cholamandalam Investment and Finance Company Limited

epaper.financialexpress.co
pap P »® @ o® O

New Delhi
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Shareholders may note that, in compliance with General Circular 09/2024 dated September 19, Far Fratelli Vineyards Limited | | 3R forardt: 22, <eret I & TS B O, W, | THIST AR e Al 1€ Feere | %, 670091/~ (¥UC T A T | Pl Y )
g/()pz/?;ﬁs}%ﬁm% dthtedl\c/l)intisbtry ng28§£poratg bAfgeIIEierSI (r(]MC,A)ﬂang ﬁEtB'I/TO/?FDéFEOD- gl | [ el FRERGX et TSTE-324008, | &: WiE  [HTeT TSRA 324008 FSIR 3o HIAT) 10.04.2025 Tk i
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system during the meeting in the manner as provided in the notice of AGM. | T eTRA- 323022 wrE fHf- foorq, TSeAT: [20.05.2025 @ 3, 21.05.2025 .
The Company will be providing the facility of remote e-voting and e-voting at the AGM toits | [ g | == P B aifom R | 18,09 /2025 1 Grdl: LA32CLLONS000005031525 i A T 2064 T FE, &h ol 1325 | =S SR A s qe e atferer Tafaer vt faeruit 3iR
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The above information is being issued for the information and benefit of all Shareholders of the 1]}
Company andis in Compliance with the Applicable Circulars of MCAand the SEBI. i T
By Order of the Board ;
For Sirca Paints India Limited
Date: August 23, 2025 Hira Kusm(i,/;
Place: Delhi (Company Secretary & Compliance Officer)
ﬁ . . Epap.&r_i ansatta.com @ . . Lucknow




